\ 202
C. A No. 7228 OF 2001

| TEM No. 202 Court No. 11 SECTI ON XVI |
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Civil Appeal No.7228/2001

CCl CHAMBERS CO-OP. HSG. SOCI ETY LTD. Appel | ant (s)
VERSUS

DEVELOPMENT CREDI T BANK LTD. Respondent (s)

( Wth Appln(s). for stay )
( For Final Disposal )

Date : 07/02/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MR. JUSTI CE BRI JESH KUVAR
HON BLE DR JUSTI CE AR LAKSHMANAN

For Appellant (s) Rami Tanej a, Adv.
Ani | Shrivastav, Adv.
Jyoti Dutt, Adv.

For Respondent (s) Suni|l Cupta, Sr. Adv.
Jatin Zaveri, Adv.

Harish J. Jhaveri, Adv.

SSs 555

UPON hearing counsel the Court nmade the foll ow ng
ORDER

List for further hearing after two weeks whenever
the concerned Bench is avail abl e.

(D. P. WALI A) (S. KRI SHNAN)
Court Master Court Master



